IN THE C ENTRAL ADMINIST RAT IVE T RIBUNAL
PATNA BENCH, PA T N A

0.A.NO.: 637/96

Date of decision: 13.12,96

vimlendu Shekhar. : Applicant.
Vrse.

Union of India & Ors. Respondents.

Counsel for the appliCant : Shri M.Kumar.

C 0O R A M

Hon'ble Mr. K.D.Saha, Member (Administrative)

\

Hon'ble Mr. D.Purkayastha, Member (Judicial)

GRUER DICTATED IN OPEN COURT

Hon'ble Mr. K.D.Saha, Member(A):

Heard the learned counsel for theapplicant

on t he question of admission.

2. This app'lication has been filed by the

applicant with the prayef‘to issue direction to mspon-

- dents no. 1 & 2 to consider the cardidature of theappli-

cant for appointment to the post of ED;SPIVL Gaunaha, Dis-
trict West Champaran. The submissi§n ~f theapplicant is
that in omier to submit his a pplication.to the Employment ‘ ;
Exchange Officer, B#ttiah, he wert £o his office on ‘
06.11,1996 in the afternoon but as the Emnloyment Officer ‘
was not available in office he requested his Head Clzerk

Shri Jha to accent the a»plication to which the latter

declined, Thereafter, the applicant is stated to have

ap~roached th\e District Magistrate, Bettiah on 07.11.1996
who"directed\t';he Employment Officer on thea pplication
itself toaccept the applicatioh and to send the same

to the competent authority immeaiately. Thereafter, the

applicant again approached the Employment Officer on

08.11.1996 atl0 A.M. but the Employment Officer was not -
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available and his Head Clerk neither accepted the trans-
mission cost nor forwarded his application to the Superin-

tendent of Post 0ffices, Motihari. The applicant thensent

his appli: ation thrOugh Registered post on 08.11.1996

3. . Considering the averments on record and the
submlssz.ons rnade we are of the view ‘that it will be

m;m if the camdidature of the applicant is also

considered for a»-~ointment to the nost of EUSPM by respon-

dents no.l & 2 althhugh his apnliCation hasl r eached there

belatedly.

4. ' Acco midingly, we hereby direct the respon-
dents no.l & 2 to consider the candidatuge of the applica-
nt for appointment to the nost ~f EUSPM alongwith other

eligible candidates.

5. The ppplication is disposed of accordingly

with the above direction.

©. Purkayastha) ' (x.D.Saha)

Member (J) ' ’ Ivlié;tjbe?(be




